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Petition(s) for Special Leave to Appeal (O

SMI JAI SHREE DEVI (D) AND ORS.

VERSUS

STATE OF UP AND ORS

Date : 21/08/2014 This petition was called on for hearing today.

For Petitioner(s)
M Matrugupta M shra, Adv.
Ms. Sharnila Upadhyay , Adv.

For Respondent (s)
M Gaurav, Adv.

SECT

I NDI A

No(s).  2113/201

Petitioner(

Respondent (

M. Ardhendunmaul i Kumar Prasad , Adv.

UPON hearing the counsel the Court made the follow ng

ORDER

Last opportunity is granted to the Id. Counsel for the

petitioner to cure t he defects in t he application for
substitution as well as for nmoving application in respect
of petitioner No.2

Fresh notice of alternative arr angenent i ssued to

petitioner No.4 is awaited.

Li st again on 21.11.2014.
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